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Applicant by shri s, Paul.
Respondents by shri 0.P. Namaeo,
———€CFNo, 39/2004 has been filed by the
| 3pplicant in OA No, SXBAXSE® 378/1998 for non-
,compl:.ance of the order of the Tribunal dated
l 31st July, 2008 passed in the aforesaid 04,
s “’ The~ lec.rnea comsel for the. re3pondento 833 73]
;mﬁhas submitted d &cision of the Hon! ble
Hig,h Court or Machya Pradesh, vhereby the
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Q/V \c:(J\ _ |direct:l.on of the Trlbunal deted 31st July, 2003
s " \v\\‘“ . ‘ 'has bean stayed, Hence, in view of the interim
o~ o loraer passed by the Hon'ble High Court of Machyw

'prdaesh in WP No, 1873/2004, the leameqd counsel
tfor the appln.cant Seeks permmission to withdraw
‘th:.s CCP, Pemission is granted, saccordlngly,
lthis CCP is dismisseqd as withdrawn ., Notices

b
‘Magan Mch . (Me.Po Singh)
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